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C.P.W.D. in October, 1987 for sub-
mission to DDA for approval. The 
working and detailed drawings were also 
submitted to C.P.W.D. in October, 1987 
for detailed estimates and structural 
designs. Tenders which were invited by 
C.P.W.D. for construction of the building 
were received by them on 27-4-88. The 
sanction for building plans is awaited 
from Delhi Art Commission/DDA after 
which the construction will be started. 
The distance of the existing dispensary 
with which the CGHS beneficiaries 
residing in C Block Janakpuri are at-
tached is within the reasonable distance. 

Memorandum from South Central 
Railway Employees Union, 

Vijayawada 

1672. SHRI MOTURU HANUMAN-
THA RAO: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether he has received a me-
morandum d#rted 4th April, 1988 from 
South Central Railway Employees' 
Union,  Vij ayawada; 

(b) if so, what are the details thereof; 
and 

(c) what steps Government have 
taken to redress the grievances men-
tiontd in the said memorandum? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) The demand in the memorandum 
relates to payment of back wages to 
certain casual labourers of Vijayawada 
Division, pursuant to an award of an 
Industrial Tribunal. 

(c) The information is being col-
lected from South Central Railway 
Administration and will .be laid on the 
Table of the Sabha. 

 


